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National Ayurvedic Pharmacy in Ranfkhet 
in U. P. and Ayurvedic Research 

Institute at Kerala

*1368. SHRI NARENDRA S1NOH : 
Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to state :

(a) the progress made so far in setting 
up the units for Survey of Medicinal Plant 
at Ranikhet and Ayurvedic Research Institute 
at Trichur, Kerala ; and

(b) the time to be taken for their 
completion ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA- 
DHYAYA) : (a) The Survey of Medicinal 
Plants Unit at Ranikhet (U.P.) has been 
functioning since July, 1964. The Central 
Research Institute at Trichur (Kerala) was 
started on 21st June, 1971.

(b) The establishment of the Central 
Research Institute at Trichur (Kerala) is 
expected to be completed during this year.

SHRI NARENDRA SINGH : I want 
to know whether it is a fact that a sum of 
Rs. 150 lakhs have been provided in the 
Fourth Five Year Plan under the Centrally 
sponsored schemes for the development of 
the Ayurvedic system of medicines in the 
country and under these schemes whether 
there is any proposal for pioviding more 
for pharmacy aad research centres in the 
country. Where are these to be located ?

SHRI D. P. CHATTOPADHYAYA : 
In several places we have started undertaking 
research works. Unit* for survey of the 
medicinal plants have also been undertaken 
in Himachal Pradesh, Uttar Pradesh, 
Rajasthan, Kerala, Gujarat, Assam, Jammu, 
Bibar, Tamil Nadu, Anlbra Pradesh, 
Orissa, Mysore, West Bengal and Madhya 
Pradesh. It has been already pointed out 
iu our aosw^r1o tl?e main question

Cenjtral Research institute at Trichur has 
been established and it will be completed 
this year.

Mutation In respect of Lease-Hold 
houses In New Delhi

*1370. SHRI N. S. BISHT ; Will tire 
Minister of WORKS AND HOUSING be 
pleased to state :

(a) whether the Land and Develop-
ment Office, New Delhi has been given 
discretion to refuse mutation in respect of 
lease-bold houses, the sale-deeds of which 
are registered after obtaining the sale-per- 
mission of the President of India ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I K. GUJRAL) : (a) No, Sir. In 
accordance with a prescribed procedure, 
mutation h  allowed by the Land and 
Development Office. Sometimes, delay occurs 
when there is some flaw in the saledeed or 
some additional information or document is 
requited from the lessee or the purchaser.

(b) Does not arise.
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SHRI L K. GUJRAL : I am in sympa-
thy with the contention of my friend. 
Recently, we have set up a committee on 
land management to go through all these 
and see how and what should be done to 
mate the procedure expeditious and less 
irksome. AU these points will be kept in 
mind.

Shortage of Insulin in the Country
*1371. SHRI HARI SINGH : Will the 

Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether there is * shortage o f




